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Cut in Central forces in North East

1812, SHRI S. THANGAVELU: Will the Minister of HOME AFFAIRS be
pleased to state:

{a) whether 1t 1s a fact that Government is considering to make a cut in Central
forces in North East, if so, the details thereof; and

{(b) whether it is also a fact that Government held discussions with the Chief
Ministers of North Eastern States in this regard, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIJUY: (a) At present, there is no such proposal.

(b) Yes, Sir. In the meeting with the Chief Ministers of the North Eastern
States held on 11th July 2015 at Guwahati in Assam, Among other issues optimum
utilization/realistic audit of deployment of Central Armed Police Forces (CAPFs) in

these States were also discussed.
Regional quota for employment in para-military forces

F1813. SHRI RAMDAS ATHAWALE: Will the Minister of HOME AFFAIRS
be pleased to state:

{a) whether there is any plan to earmark a certain percentage as regional quota
for the backward and tribal regions in the country in employment in CRPE, BSF,
CISF and other paramilitary forces with respect to the jobs which are offered by

organizing recruitment camps; and

{(b) whether employment opportunities in paramilitary forces as per the fixed
regional quota have been provided in the country, especially in the Maharashtra

region?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{(SHRI KIREN RIJIIIU): (a) As per the quota approved by the Cabinet, the vacancies
in the rank of Constable (General Duty) are distributed among the States/Union

Territories and also among the Border Districts and militancy affected areas as follows:-

1. 60% of vacancies are allotted amongst States/UTs on the basis of population

ratio.

A 20% of vacancies in the Border Guarding Forces (BGFs) (BSF, ITBE
SSB and Assam Rifles) are allotted to border districts, which fall within
the responsibility of the Force.

TOriginal notice of the question was received in Hindi.
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3. 20% of vacancies in BGFs are allotted to areas affected by militancy i.e.
Jammu and Kashmir, North Eastern States and naxal affected areas. The
districts/areas affected by militancy are notified by the Government from

time to time.

4, In Forces, other than BGFs, 40% vacancies are allotted to militancy
affected areas ie. Jammu and Kashmir, North Eastern States and naxal

affected areas.

Further, these vacancies are distributed Category-wise i.e. Un-reserved/Scheduled
Caste/Scheduled Tribes/Other Backward Classes.

(b) Yes, employment opportunities in these forces as per the fixed State-wise

quota as mentioned above are being provided in the country, including Maharashtra.
Suspension of Char Dham Yatra

1814. SHRI RAJ BABBAR: Will the Mimster of HOME AFFAIRS be pleased

to state:

{a) whether the Char Dham Yatra have been briefly suspended due to heavy

rain and landslide;

(b) if so, the details thereof and the number of pilgrims who have been rescued

by Government, and

{c) whether the Central Government has made any arrangement to help the

Government of Uttarakhand to meet any eventuality and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
{(SHRI KIREN RIIIU): {a) and {(b) As per information receiving from the Government
of Uttarakhand, the Char Dham Yatra was not suspended due to rains recently.
However, on some occasions, the pilgrims and others were stopped at convenient
locations as a precautionary measure in view of the forecast of adverse weather and

landslides and also due to disruption of surface connectivity.

Due to blockade of certain roads, 2118 persons were evacuated by air from
Lambagar, Ghagharia, Hanumanchatti and Pandukeshwar to Joshimath and Govindghat
during 26th to 29th June, 2015. 12 persons were evacuated by air during 27th to
28th June, 2015 from Badrinath to Joshimath due to medical emergency and 535
persons were evacuated {rom Kedamath to Guptakashi on 26th June, 2015.

{c) There are mstitutional mechanisms at the National, State and District levels
for effective management of natural disasters. The rescue and reliel operations are

primarily the responsibility of the State Governments. In the case of severe disaster,



